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[MR. SPEAKER In the Chair] 

ORAL ANSWERS TO QUESTIONS 

(~611sh] 

Measures to Achieve Seventh Plan 
Target of Sterilisation 

+ 
*244. SHRI BRAJAMOHAN 

MOHANTY : 
SHRI VIJAY N. PATIL : 

Will the Minister of HEALTH AND 
FAMiLY WELFARE be pI escd to 
state: 

(a) whether the Sixth Plan target 
of sterilisations and IUD insertions and 
conventional contraceptive have not 
been achieved and the short.fall i~ 

quite wide and if so, the reasons 
thereof; 

(b) whether any analysis has been 
made about the performance of the 
Government in achieving the SiP(tb 
Phin targets of Family Planning and if 
so, the detail., thereof; and 

(c) whether any new strategy is 
being adopted to expendite the process 
of birth control and to achieve the 
Sev~ntb Plan tarsets 'Which are much 

,\, 

higher than the targets of the Sixth 
Plan? 

THE MINISTER. OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOSHINA KIDWAI) : (a) to (c) : A~ 
analysis of thc performce of the Family 
Planning programme during the Sixth 
Plan shows that the achievement ot 
targets was around 80%. The pro­
gramme is constant)y appraised, major 
problem areas identified and appro­
priate str'ltegic approaches are adopted 
for this purpose. 

SHRI BRAJAMOHAN MOHANTY; 
This is number o~e probl ern. The 
populatioh control is being confronted 
by the nation. The Prime Miniter 
also said at the Press Conference tbat 
the problem of population is number 
one problem. We have not achieved 
the Sixth Plan target. The analysis 
indicates 'that only 80 per cent target. 
were achieved. So, we are adopting a 
very ambitious programme in the 
Seventh Plan, and some new stratelY 
bas to be adopt ed. Now, we are giving 
Rs. 2 crores, Rs. 21 crores to the 
States who have succeeded in tbis 
progr amme. Is there any comprehen. 
sive propramme drawn up by the con.· 
cerned States who have got the prize 
and how they will be distributing it ., 
Are the panchayat organ isations involv­
ed in th is programme ? Arc the 
panchay'u samities in this programme 
sharing the work or tho prize that is 
being given? What other new strategic". 
are being adopted 10 that we can cover 
u-p our limit ed inadequacy in our 
strategy in the Si xth Plan and we ean 
achieve the target of the Seventh 
Plan? 

SHRlMATI MOHS(NA KIDWAI: 
The bon, member has mentioned aboUt 
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tbe award which we~are livin. to the 
Statel for encouraaement, for improvinl 
their family Planninl prolramme. in 
their respective States. It is upto the 
States Governments to 4ecicle 
bow they would like to spend the 
moneY of th~ award for the family 
plannina programme and to expand the 
facilities in the rural areas. 

SHR.I BllAJAMOHAN MOHANTY: 'I the government considering to adopt 
ODe child norm in.:tead of two children 
DOrm al is done in China, because the 
ptoblem is 10 acute! 

[» ... ,lotlon] 

SHIll BALKABI BAlRAGI: Hon. 
Speaker, Sir, what will hapPen if twins 
are born" .•• (Int., ,upt/ons) 

MR. SPEAKER : What do you 
tbink, should the twins be counted 8S 

one ? •• (Interruptloft&) 

[&,11,11] 

SHRIMATI MOHSINA KIOWAI : 
At p:c'ent our poJicy i~ for two 
cb ildren norm per family because !he 
infant mortality rate is so high 
in our country and there are other 
pr obI ems alsi'); so, we cannot adopt 
one child norm per family. 

SHRI P. KOLANOAIVELU: Among 
the Sta tes in ]jnd ia, in R.:-tjasthan, the 
birth rate is the highest and the dearth 
ratein Uttar Pladesh is the highest. Is 
the government adopting any pro­
Iramme to make sterilisation compul­
sory and is adopting one child per 
family norm as is done in Chin~" 

SHRIMATl MOHS(NA KIDWAI: 
We cannot make it compulsory. We 
have to motivate the people and create 
8 public opinion. We cannot also 
adopt the policies cf other countries. 
We may adc.. pt a policy which s~its our 
country. 

SHRI SOMNATH RATH: Is the 
Go'ern1llent tbiDking of srantins 

an initial incentive of about Ra. 
25/. per month to the parents who 
adopt tbe family plannin, as is ben, 
done in Cbina ? 

SHRIMAT! MOHSINA KIDWAI : 
'!'Ie ha~e lot some ··schemes for givin. 
InCentives, and there are some scheme" 
for Government aervants But we are 
tryinl to do thinlS which suit a 
majority of the people in this country. 
We do aive ince'ltives, we give one 
hundred per cent srant to the States 
to improved tbeir prosrammcs. 

It is true that as one hone Member 
has said, Rajasthan and four other 
States are lagging behind, like Uttar 
Pradesh, Bihar, Rajasthan and 
Karnataka. We are making special 
schemes and programme for all those 
States. 

MR. SPEAKER: KUlnari Mamata 
Banerjee. Let us see what a lady 
says. 

PROF. MADHU OANOAVATE: 
h she authorised to speak on 
children? 

KUMARI MAMATA BANERJEE: 
1 would like to know from the hon. 
Minister whether it is a fact that the 
funds sanctioned for the Sixth Five 
Year Plan have not been properly 
utilised in West Bengal so far as the 
family planning programmes are con­
cerned 11s it because' of their inability 
to implement the pi"ogrammes? Will 
the Governmen consider setting up a 
high-powered committee to look into 
the case of West Benga), bc",ause there 
to nO hospital there, there is no family 
planning centre, there ar e no doctors, 
there are no medicines and there are 
no facilities for women. Will the 
Government look into these matters 
seriously? 

SHRIMATI MOHSINA KIDWAt: 
We have also received some complaints 
about some State Governments which 
are not using the funds properly. 
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In West Bengal or anywhere else? 

SHR.lMATI MOHSINA KIDWAI 
The hon. Member is asking about 
West Benga\ , that is why I am answer· 
in I it. 

It is true that the re are some com­
plaints that there are no doctors. We 
are looking into them and I will ask 
the hon. Member to send me the 
details in writ ing so that 1 can do 
something, 

PROF. MADHU DANDAVATE: 
What about selting up a 50 Horse 
Power Committee? 

SHRI JAGAN~ATH RAO : Instead 
of giving incentives to individuals, 
would the Government consid~r giving 
incc:ntives to a block, that if they can 
reduce the birth rate in that block 
over a period of five years, they may 
be sanctioned a project, some minor 
irrigation project or some such project, 
so that the entire population is involv· 
ed in this? 

SHRIMATI MOHSINA KIDWAI : 
We give rewards to the States. That is 
why we are asking the State Govern. 
ments to involve the Panchayats and 
the other villaiers in these program. 
meso 

SHRI JAGANNATH RAO: They 
are not doing it. 

SHRI K.. RAMACHAl-tDIlA 
J1'B1)DY : As fa r as the familY pIa nning 
ptogrammes are concerned, the 
Government servants are g ven incen .. 
tives by way of increments By the 
time of their retirement it comes 
to 'about Rs. 2,000/·. But tbe private 
citizens get only R s. 30/- Or Rs. 40/ •• 
W ill the Government consider enhance 
il11 the amo.Jnt so that it ·may be at 
pa.r with what is given to the Govern. 
mont ,ervants who adopt family plann .. 
inl. 

SHRIMATI MOHSINA KIOWA!: 
It is a SUlgestivD ; 1 will see to it. 

Mand thermal Power Piaut 

( Tr(JIIs/allon] 

*245. SHRI DILEEP SINGH 
BHURIA : W ill the Minist er of IRRI. 
GATION AND POWER be pI eased to 
state: 

(a) whether the Madhya Pradesh 
Electricity Board has submitted an, 
project report to the Central Govern .. 
ment for setting up joint project 
between Madhya Pradesh and Qujarat 
State for Mand Thermal Power Plant 
in Ra igarh District ; 

(b) whether no coal mine has been' 
linked with this project by the Central 
Government So far ; and 

(c) if so, the reasons for dela)' in 
this regard ? 

[Engll,h] 

THE MINISTER OF STA 1'E IN 
THE DEPARTMENT OF POWBR 
(SHRI ARUN NEHRU) : (a) Yes, Sir. 

(b) and (c): The Mand coal field 
area is beiDI surveyed by tbe Geolo­
gical Sur~ey of India. After this sur­
veY is completed the potent iaJ of this 
field will be assessed by the Central 
Mine Planning and Design lnatituto 
Ltd., Rancbi. 

[7rtJIIslatlon) 

SHRI DILBEP SINGH BHUIUA: 
Hon. Speaker" Sir, as the ho 1. Minister 
has stated, the Mand Coal .. Field area 
is be ing surveyed and as long as the 
sur\,cy is not comp] eted, its potential 
cannot be assessed. Under the circum­
stances, 1 want ro know from the hOD, 
Minisler by when the survey will be 
completed, how much coal will bo 
reClu ired for this project and how much 
benefit it will yield 'I 




